
Bv E-Mail/ Special Mess€noer
THE GAUHATI HIGH COURT AT GUWAHATI(HIGH coURT oF AssAM, NAGALAND, MI,mm;N;iAi'ilAcHAL PRADESH)

NO . HC. -o 1202
Shri Romen Baruah
Registrar (Vigilance)
Gauhati High Court
Guwahati

The District & Sessions Judge,
Charaideo, Sonari

Dated cuwahati , the 01

Permission to avail Leave Travel Concession (LTC)

Memo No. D)CHAl2o23/389 dated 16.03.2023
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Sir,

with reference to the above, I am directed to inform you that Dr. partha
sarathi Bhattacharyee, Chief Judiciar l4agistrate cum Civir Judge & Assistant sessions
Judge, chraideo, Sonari has been granted permissron to avair LTC for the brock period of
2022-2025 to visit chennai and rhiruvananthapuram arong with his wife and daughter,
by the shortest possibre route, as per existing Rures, subject to being granted reave.

Shri Bhattacha[ee may be informed accordingly

Thanking you,

Yours faithfully,

Memo No. HC.V il-03 I 2OZ2l
Copy to:-
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REGISTRAR (VIGILANCE)

Dated &.{lA+fz-oZg

1. The Principar Accountant Generar, (A&E), Assam, Guwahati for informatron.
2' Dr' Partha sarathi Bhattacharjee, Chief Judiciar Magistrate cum Civir Judge &Assistant^sessions Judge, chraideo, sonari with ,-.rti.n.. to his retter dated15.03.2023.

3. The Deputy Registrar (Finance ), Gauhati High Court, Guwahati for informationand necessary action.

e Project Manager, Gauhati Hi h Court, Guwahati For information withs
request to take necessa uploading this letter in official website of
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